IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :09-11-2026
Date : 09.11.2026

1 184034/2026/09.11.2026 §§§§35026 RK MALLICK c.o. SESZfigfjleAIL—z éifg?
2 |84044/2026/09.11.2026 522;2026 N K SATAPATHY C.O. ggnglﬁfgé éifg?
3 |84045/2026(09.11.2026 §§§1/2026 N K SATAPATHY C.O. ggnglﬁfgé éifg?
4 |84046/2026(09.11.2026 5@2;/2026 G N SETHI c.o. gggéflﬁfgé éif;?
5 84047/2026(09.11.2026 [[09° . N ROUT c.o. Order Dta- éif;?
6 |84048/2026(09.11.2026 [0 v RouT c.o. Jroer e éif;?
7 |84049/2026(09.11.2026 55825;026 A.PATTANAIK  C.O. éifg?
8 184050/2026/09.11.2026 ff?;/2026 N. SAHOO c.o. éifg?
9 [84051/2026(09.11.2026 §§2;2025 M. MOHANTY c.o. SECOND éif?f
10 184052/2026(09.11.2026 §§g§35026 M.R.SAHOO c.o. éif?f
11 [84053/2026(09.11.2026 5255/2026 R.MALLICK c.o. Sogig NO. éif??
12 |84055/2026(09.11.2026 5?2;/2026 N.K.SATAPATHY |C.O. gogig NO. gﬁngl?fgé éif??
13 184058/2026(09.11.2026 §§222;2026 R.K.BARIK c.o. gogig NO. ggggfl?fgé éif??
14 |84059/2026(09.11.2026 §§§§5025 K . PRADHAN c.o. gogig NO. éif??
15 [84067/2026(09.11.2026 ?222535026 S.K.PANDA c.o. |O0XT MO 233251?334 éif?f
(Seat

16 |84083/202609.11.2026 [1°1C17 In.maG c.o. SO O e e e -
WP (C) - COURT NO. Order Dtd. [WRIT (Seat

17 84085/2026(09.11.2026 |5c,.07, [P K JENA c.o. [S°0E oo 1oy Prancroa 22;
N e T e TR O o




COURT

CHIEF
BLAPL- \ o |Order Dtd. B (Seat
19 [84088/2026(09.11.2026 |}, ~" ) |S PANDA JUSTICE'S |, 5= ~"0o [BAIL-1 Noes)
COURT
CHIEF
BLAPL- .o |Order Dtd. B (Seat
20 [84089/2026(09.11.2026 ¢ ioc oo, [BK SETHI JUSTICE'S [Hro8F Vs [BAIL-2 | o0
COURT
CHIEF
BLAPL- | o |Order Dtd. (Seat
21 [84090/2026(09.11.2026 | " o |J PRADHAN JUSTICE'S |jooe” [ 02 Nows)
COURT
CHIEF
Order Dtd. |WRIT (Seat
- \
22 |84091/2026(09.11.2026 [WA-66/2017 K SAHOO JusTICE's [0 o8t T Al Necs)
COURT
CHIEF
BLAPL- \ o |Order Dtd. _ (Seat
23 |84092/202609.11.2026 |\, |GR DHAL JUSTICE'S [0 oc 11 o5 [BRIL-2 Nows)
COURT
CHIEF
B .. lorder Dtd. [WRIT (Seat
24 [84093/2026(09.11.2026 [WA-66/2017 [P K DAS JusTIcE's 008t PN Al Nes)
COURT
CHIEF
25 184095/2026/09.11.2026 |WA-66/2017 P K DAS JUSTICE'S WRIT (Seat
APPEAL No-3)
COURT
CHIEF
ABLAPL- \ o |Order Dtd. (Seat
26 [84098/202609.11.2026 ()00 |A PATTANAIK JUSTICE'S |, oc 1 - Nooa)
COURT
CMP- COURT NO. Order Dtd. (Seat
27 [84100/2026(09.11.2026 50" . |S K MOHANTY . oot 0905 Nooa)
(Seat
WP (C) - COURT NO. |Order Dtd. |WRIT ©
28 [84101/2026(09.11.2026 3¢ ~1" . |B.C.PANT oD 500 1o 31 |BRANCH1 23)
WP (C) - COURT NO. |Order Dtd. [WRIT (Seat
29 [84102/2026(09.11.2026 3¢ )" |B.C.PANDA S orn 500 12 2. |RENCH-3 T§;
(Seat
WP (C) - COURT NO. Order Dtd. ©
30 |84103/20261/09.11.2026 35573/2026 B.C.PANDA 3 OLD 9999-12-31 Tg)
BLAPL- JADUNATH COURT NO. |Order Dtd (Seat
31 184104/202609.11.2026  19500,2026 |PRADHAN 3 OLD 2026-11-06 Tg;
BLAPL- JADUNATH COURT NO. Order Dtd (Seat
32 |84105/202609.11.2026 9019/2026 |PRADHAN 3 OLD 2026-11-06 Tg;
(Seat
BLAPL- COURT NO. |Order Dtd.
33 |84107/20261/09.11.2026 9876/2026 R.K.MALLICK 3 OLD 2026-11-05 Tg;
(Seat
BLAPL- COURT NO. |Order Dtd.
34 184108/20261/09.11.2026 11716/2026 A.K.BEHERA 3 OLD 5026-11-05 Tg;
WP (C) - SANTOSH KUMAR COURT NO. Order Dtd. |[WRIT (Seat
35 |84109/2026/09.11.2026 16514/2024 |SAMAL 3 OLD 2026-11-04 |BRANCH-7 ?g;
ABLAPL- COURT NO. |Order Dtd. (Seat
36 [84110/2026(09.11.2026 700" P K MOHANTY 17 2026-10-1s [BAIL-1 e




114)

(Seat
ABLAPL- COURT NO. |Order Dtd.
37 184112/2026/09.11.2026 12293/2026 B DAS 17 2026-11-06 Tz;
(Seat
BLAPL- COURT NO. |Order Dtd.
38 184113/2026/09.11.2026 10901/2026 BS SWAIN 17 2026-11-05 Tz;
(Seat
BLAPL- COURT NO. |Order Dtd.
39 184114/2026/09.11.2026 10598/2026 L SAHOO 17 2026-11-05 Tz;
(Seat
BLAPL- COURT NO. |Order Dtd.
40 184115/2026/09.11.2026 10904/2026 SK KANUNGO > OLD 2026-11-05 Tz;
(Seat
BLAPL- COURT NO. |Order Dtd.
41 |84116/20261(09.11.2026 11615/2026 HK PATRA > OLD 2026-11-05 Tz;
(Seat
BLAPL- COURT NO. |Order Dtd.
42 184117/2026/09.11.2026 9874/2026 SP SAMANATA > OLD 2026-11-05 Tz;
BLAPL- COURT NO. |Order Dtd. _ (Seat
43 184118/2026/09.11.2026 10838/2026 M MOHANTY > OLD 5026-11-05 BAIL-1 No-2)
BLAPL- COURT NO. |Order Dtd. (Seat
44 |84119/202609.11.2026 | j 5o, DP DASH 2 OLD 2026-11-05 [BAIL-2 No-8)
BLAPL- COURT NO. |Order Dtd. (Seat
45 184120/2026/09.11.2026 10313/2026 PK MOHANTY > OLD 5026-11-05 BAIL-2 No-8)
BLAPL- COURT NO. |Order Dtd. (Seat
46 184121/2026/09.11.2026 9291,/2026 B BARIK > OLD 2026-11-06 No-8)
ABLAPL- COURT NO. |Order Dtd. (Seat
47 184123/2026/09.11.2026 6725/2026 S CHOUDHURY > OLD 5026-11-05 BAIL-2 No-7)
BLAPL- COURT NO. |Order Dtd. (Seat
48 184124/2026/09.11.2026 11031/2026 S CHOUDHURY > OLD 2026-11-05 No-7)
BLAPL- COURT NO. |Order Dtd. (Seat
49 184125/2026/09.11.2026 9572/2026 RK MALLICK > OLD 2026-11-05 No-7)
BLAPL- COURT NO. |Order Dtd. _ (Seat
50 84126/2026/09.11.2026 11714/2026 UC DORA > OLD 2026-11-05 BAIL-2 No-8)
ABLAPL- COURT NO. |Order Dtd. (Seat
51 184128/2026/09.11.2026 11914/2026 RK MALLICK > OLD 2026-11-05 BAIL-2 No-9)
ABLAPL- COURT NO. |Order Dtd. (Seat
52 184129/2026/09.11.2026 11914/2026 RK MALLICK > OLD 2026-11-05 BAIL-2 No-9)
CONTC- COURT NO. (Seat
53 184133/2026/09.11.2026 7216/2026 B.DAS 5> OLD No-9)
CONTC- COURT NO. (Seat
54 184135/2026/09.11.2026 7219/2026 B.DAS > OLD CONTEMPT No-6)
CONTC- COURT NO. (Seat
55 184137/2026/09.11.2026 7238/2026 N.K.SATAPATHY > OLD CONTEMPT No-7)
CONTC- COURT NO. (Seat
56 84139/2026/09.11.2026 5808/2026 K.PARIDA > OLD No-7)
CONTC- COURT NO. (Seat
57 |84141/2026(09.11.2026 6065/202¢ M-R-BARIK 5 OLD No-7)
SA- COURT NO. |Order Dtd. |SECOND (Seat
58 |84146/2026(09.11.2026 175/1989 |F K MISHRA 5 OLD 2026-10-30 |APPEAL No-4)




CMAPL- SANJAY KUMAR COURT NO. Order Dtd. (Seat
59 |84171/2026109.11.2026 |1/ /n056  MOHANTY 12 2026-11-06 No-4)
MACA- COURT NO. |Order Dtd MISC. (Seat
60 |84188/2026(09.11.2026 (o000 o M MISHRA - Jeoer it gggEAL et
61 184191/2026(09.11.2026 |12i%)~ N.K.SATAPATHY COURT NO.|Order Dtd. WRIT o
1L 36913/2026 V- K- 3 2026-11-09 |BRANCH-1 |30
FAO- COURT NO. |Order Dtd MISC. (Seat
62 |84192/2026(09.11.2026 000 - IN.ROUT : e e éggEAL g,
CRLMC- COURT NO. (Seat
63 |84193/2026(09.11.2026 (oo 00 o [R.sARU o o3y
ABLAPL- COURT NO. |order Dtd. (Seat
64 84194/2026(09.11.2026 (D00 IS, CHOUDHURY o e e g,
(Seat
WP (C) - COURT NO. Order Dtd. WRIT e
65 |84195/2026(09.11.2026 [0 517 M NATK . e e PaancHo3 gg)
(Seat
WP (C) - COURT NO. |Order Dtd. ©
66 |84196/2026(09.11.2026 |1} )7 hu.NATK o e e gg)
WRIT (Seat
WP (C) - COURT NO. Order Dtd. |BRANCH ©
67 |84197/2026(09.11.2026 10 C)°  ha.NaTK o Pseritgs [ o ng)
BENCH-2)
68 184198/2026(09.11.2026 |"E(C)~ M.NATK COURT NO. |Order Dtd. [WRIT éifat
1L 34844/2026 " 15 2026-11-05 |BRANCH-2 |,
(Seat
WP (C) - COURT NO. Order Dtd. [WRIT °
69 [84199/2026(09.11.2026 [Ly1c)" o M.NATK o SPIEdirdl Uil SN 28)
(Seat
WP (C) - COURT NO. Order Dtd. [WRIT e
70 [84200/2026(09.11.2026 [5. C17 M NATK - e e e Tg)
(Seat
WP (C) - COURT NO. |Order Dtd. ©
71 [84201/2026(09.11.2026 [5¢ =) hwnaTK - e e Tg)
72 184202/202609.11.2026 |"E(C)- D.BISWAL COURT NO. |Order Dtd. [WRIT gsfat
AL 36688/2026 | 15 2026-11-05 |BRANCH-1 33)
WRIT
73 (84203/202609.11.2026 £ (&)~ D.BISWAL COURT NO. |order Dtd. |BRANCH | (9%%
AL 36690/2026 | 15 2026-11-05 |(DIVISION 139)
BENCH-3)
74 |84204/2026(09.11.2026 |"ELC)~ M.R.SAHOO COURT NO. Order Dtd. [WRIT gsfat
S 37757/2025 7 2 OLD 2026-01-06 [BRANCH-8 42)
(Seat
WP (C) - COURT NO. |Order Dtd. _
75 84205/2026(09.11.2026 [5, 007 lp.x.JENA oo e e 22)
(Seat
WP (C) - COURT NO. |Order Dtd. ©
76 |84206/2026(09.11.2026 |5, )7 M.NATK S eoer vt No

42)




(Seat
WP (C) - COURT NO. |Order Dtd. |WRIT _
77 184207/20261(09.11.2026 3814/2026 M.NAIK > OLD 2026-11-04 |BRANCH-?2 Sg)
(Seat
BLAPL- COURT NO. [Order Dtd.
78 184209/2026/09.11.2026 9532/2026 S CHOUDHURY > OLD 2026-11-05 ZE;
(Seat
BLAPL- COURT NO. |Order Dtd.
79 84210/20261/09.11.2026 10258/2026 S CHOUDHURY > OLD 2026-11-05 BAIL-1 Tg;
(Seat
BLAPL- COURT NO. |Order Dtd.
80 |84211/2026/09.11.2026 8842/2026 DP DASH > OLD 2026-11-05 Tg;
(Seat
BLAPL- COURT NO. [Order Dtd.
81 [84212/2026(09.11.2026 [T oo~ . |S PATTANAIK 5 oL 20261105 Tg;
(Seat
BLAPL- COURT NO. [Order Dtd.
82 [84213/2026(09.11.2026 /2.0 |S NAYAK > oLD 021105 Tg;
(Seat
BLAPL- COURT NO. [Order Dtd.
83 [84214/2026(09.11.2026 [0 5o, |PK ROUTRAY 5 oLD 2026 11-0s T§;
BLAPL- COURT NO. [Order Dtd. (Seat
84 [84215/2026(09.11.2026 [Jcoo oo, |AB MALLICK 5 oLn 2026-11-05 [BAIL-2 |50
WRIT
WP (C) - COURT NO. |Order Dtd. |BRANCH (Seat
85 [84216/2026(09.11.2026 |10 o0, U. CHHOTRAY 5 oLD 2026-11-02 |(DIVISION Tg;)
BENCH-3)
CRLREV- COURT NO. CRIMINAL (Seat
86 |84217/202609.11.2026 809/2026 D.SWAIN > OLD REVISION No-1)
FAO- COURT NO. |Order Dtd MISC. (Seat
87 [84218/2026(09.11.2026 |,/ .. D BISWAL 3 oLD 2096-09-24 2E§EAL No-9)
FAO- COURT NO. [Order Dtd MISC. (Seat
88 [84219/2026|09.11.2026 | Lo .0 o |G C BEHERA 3 oD 2026-11-04 éggEAL No-5)
FAO- COURT NO. [Order Dtd MISC. (Seat
89 |84220/2026/09.11.2026 |2, 0 o [B.K. SWAIN 3 oD 2019-10-1¢ éggEAL No-2)
FAO- COURT NO. |Order Dtd MISC. (Seat
90 [84223/2026|09.11.2026 |7, .o D BISWAL 3 OLD 2026-11-05 2E§EAL No-5)
FAO- COURT NO. |Order Dtd MISC. (Seat
91 (84225/2026(09.11.2026 |,\'o" .o [B.K. SWAIN 3 oub 0191014 2E£EAL No2)
WP (C) - COURT NO. |Order Dtd. (Seat
92 [84226/2026(09.11.2026 |3 1 o0 |A.K.PANDA 3 oip 0961108 Noeo)
FAO- COURT NO. [Order Dtd MISC. (Seat
93 [84228/2026(09.11.2026 |/, o D BISWAL 3 OLD 2026-11-05 2E£EAL No-5)
(Seat
WP (C) - COURT NO. |Order Dtd. |WRIT _
94 (84230/2026(09.11.2026 |3/ ¢ o |A.K.PANDA 3 oup 9026-11-05 IBRANCH-6 gg)
|95 |84232/2026(09.11.2026 WP (C) - A.K.PANDA COURT NO. |Order Dtd. |(Seat




36605/2026 3 OLD 2026-11-05 No-
25)
FAO- COURT NO. |Order Dtd MISC. (Seat
96 |84233/202609.11.2026 | o010 [B.K. SWAIN c.o. 2 oup 0950328 2E§EAL Noco)
WP (C) - COURT NO. |Order Dtd. (Seat
97 |84235/2026(09.11.2026 |y . )0 |A.K.PANDA c.o. 3 oLD 021105 Nows)
WRIT
WP (C) - COURT NO. Order Dtd. |BRANCH (Seat
98 |84237/202609.11.2026 |3 20, |A.K. PANDA c.o. 3 oup 2026-11-05 | (DTVISTON ng)
BENCH-1)
(Seat
WP (C) - Order Dtd. [WRIT ©
99 |84036/202609.11.2026 |j 017,70, AMRITMAY PANDA |GENERAL 02611205 |BRANCH-6 SZ)
ABLAPL- LAMBODAR Order Dtd (Seat
100 (84037/202609.11.2026 [/ /oo " 0 Lo es GENERAL 02611 08 22;
TRP (C) - SATYAM KUMAR Order Dtd (Seat
101 (84038/202609.11.2026 | 5p 000 | GENERAL 02600 94 SZ;
ABLAPL- DEBA KUMAR Entire (Seat
102 (84039/202609.11.2026 g ooy |onms GENERAL ot BAIL-2 Noea)
CONTC- Order Dtd. (Seat
103 (84040/202609.11.2026 | o o o, - |AMRIT DHALL GENERAL 02611 08 Noea)
CONTC- Order Dtd. (Seat
104 [84041/2026 |09.11.2026 |00~ MANAS PATI GENERAL 02ei11 06 Noeo)
CONTC- Order Dtd. (Seat
105 [84042/2026(09.11.2026 |50, o) MANAS PATI GENERAL 0961108 Noea)
WP (C) - ARUPANANDA Order Dtd. |[WRIT (Seat
106 184043/202609.11.2026  |35905,2026 [coswamY GENERAL 2026-11-06 |BRANCH-8 Ij‘l’)'
CONTC- SANDHYARANT Order Dtd (Seat
107 [84054/2026(09.11.2026  |Zoos 0o [oaos GENERAL 02611 08 ii;
(Seat
BLAPL- Order Dtd.
108 (84057/202609.11.2026 | /o |S.CHOUDHURY GENERAL 026 11-0a |[BATL=2 Ti;
CONTC- SANDHYARANT Order Dtd (Seat
109 (84060/202609.11.2026 | oo 00 o |08 GENERAL 09611 08 Ti;
CONTC- SANDHYARANT Order Dtd. (Seat
110 (84061/202609.11.2026 | -ooc o0, o |00 GENERAL 2096-11-0¢ |CONTEMPT | =87
WRIT
WP (C) - AKSHAYA KUMAR Entire BRANCH (Seat
11184076/2026109.11.2026  |35,75 /5021 [BEHERA GENERAL Brief (DIVISION Tg;)
BENCH)
WRIT
WP (C) - AKSHAYA KUMAR Entire BRANCH (Seat
112 184080/2026109.11.2026  |3,504 /5051 [REHERA GENERAL Brief (DIVISION ng)
BENCH)
} WRIT (Seat
113 (84081/2026(09.11.2026 quf;i)wzozl gg;ggA KUMAR | cENERAL Eizl’;e BRANCH  [No-
€ (DIVISTON |115)




BENCH)

. (Seat
WP (C) - AKSHAYA KUMAR Entire WRIT N
114 184082/2026/09.11.2026 12396/2014 BEHERA GENERAL Brief BRANCH-5 Sg)
\ (Seat
BLAPL- STBANANDA Entire
115 /84086/2026(09.11.2026 9019/2026 |PATRA GENERAL order gg;
. (Seat
BLAPL- SIBANANDA Entire
116 184097/2026/09.11.2026 9500/2026 |PATRA GENERAL Order Sg;
WP (C) - MANOJ KUMAR Order Dtd. [WRIT (Seat
117 [84099/2026 |09.11.2026 |3 00 50000t GENERAL 2026-07-07 |BRANCH-2 1;2)—
WP (C) - MANOJ KUMAR Order Dtd. |[WRIT (Seat
118 |84111/202609.11.2026 |3, 270 5000 [ooa GENERAL 9026-07-10 |BRANCH-3 TZ;
WP (C) - MANOJ KUMAR Order Dtd. [WRIT (Seat
119 (84127/202609.11.2026 )y oo™ oo s GENERAL 9026-07-10 |BRANCH-3 1;2)—
(Seat
BLAPL- OM PRAKASH Order Dtd.
120 |84189/202609.11.2026 o0, "0 0o |oopa GENERAL 2026-11-09 T;;
. (Seat
WP (C) - Entire WRIT _
121 84190/202609.11.2026 |15 0, o PRATIMA NAYAK |GENERAL Dooumont BRANCH-S 22)
(Seat
ABLAPL- RABINDRA Order Dtd.
122 184208/202609.11.2026 |1 5630/2026 |pRASAD PATNATK |CoNCRAD 2026-11-06 ?2)'
(Seat
WP (C) - WRIT N
123 184056/2026/09.11.2026 33858/2026 B.NAYAK GENERAL BRANCH-4 Ts)
(Seat
ABLAPL- Order Dtd.
124 |84062/202609.11.2026 |10 oo |ANIL SAHOO GENERAL 5026-11-0a [PAIL-2 Ti;
(Seat
ABLAPL- Order Dtd.
125 [84063/2026109.11.2026 [ 00" - - |P.BEURA GENERAL 2026-11-0¢ [BAIL-1 TZ;
ABLAPL- Order Dtd. (Seat
126 [84064/2026109.11.2026 [ " - - |P.BEURA GENERAL 2026-11-0¢ [BAIL-1 No-3)
ABLAPL- Order Dtd. (Seat
127 (84065/202609.11.2026 |/ 0" - |P.BEURA GENERAL 5990 12-31 [BAIL-1 %
(Seat
ABLAPL- Order Dtd.
128 |184066/2026/09.11.2026 12614/2026 P.BEURA GENERAL 2026-12-18 BAIL-2 Tg;
(Seat
BLAPL- Order Dtd.
129 /84068/20261(09.11.2026 10545/2026 J.R.NAYAK GENERAL 5000-01-01 Tg;
(Seat
BLAPL- Order Dtd.
130 184069/2026/09.11.2026 10276/2026 J.R.NAYAK GENERAL 2026-11-05 BATIL-1 Tz;
BLAPL- Order Dtd. (Seat
131 |84070/202609.11.2026 |1 5 oo, |J.R.NAYAK GENERAL 2026-11-05 |BAIL-1 No-2)
1132 |84071/2026(09.11.2026  |ABLAPL- |SARAT DASH GENERAL Petition |(seat




| 12660/2026 | Noo2)
133 (84072/2026/09.11.2026 ?§11/2026 A.K.SRICHANDAN GENERAL éif;?
134 |84073/2026(09.11.2026 22;22;2026 R.K.BARTK GENERAL 2522f1?Egé éif;?
135 [84074/2026(09.11.2026 [Tt PREASH KO GENERAL Order bt éifg?
136 |84075/2026(09.11.2026 238;/2000 J.D.MUDULI GENERAL éifg?
137 |84077/2026(09.11.2026 ?§é82;2010 R.K.MALLIK GENERAL éif;?
138 (84078/2026(09.11.2026 |SA-76/2000|J P KAR GENERAL igggii éifzf
WRIT
139 |84079/2026(09.11.2026 ?géf;alz R.K.BARIK GENERAL ?§?$§§ION %;Z?t
BENCH-3)
140 |84084/202609.11.2026 25é21;2026 i GENERAL SOk ol i éif;?
141 [84094/2026(09.11.2026 fi?§§;2026 SK SAHU GENERAL Sﬁngl?fgé éifg?
142 (84096/2026(09.11.2026 22232819 J D MUDULI GENERAL SESEEOSEd' CONTEMPT éifj?
26Annexure,
143 [84106/2026 09.11.2026 10 2707 g KAMITA GENERAL Jroer e éifj?
144 (84122/2026(09.11.2026 SQTZS;OZ6 A K MOHANTY GENERAL ggnglﬁfgé éifj?
145 (84130/2026/09.11.2026 552252026 A.PATTANAIK GENERAL ggnglgigé éifj?
146 |84131/2026(09.11.2026 §§2235026 S.R.SAHOO GENERAL 233251?335 éifj?
147 84132/2026(09.11.2026 Z§i¥§526 DIBAKAR SAMAL |GENERAL gﬁngl?Egé éifj?
148 (84134/202609.11.2026 §§g¥35026 DIBAKAR SAMAL |GENERAL ggngl?fgé éifj?
149 84136/2026(09.11.2026  [cicts | (5 TREANANDE - lgenERaL Jroer ot éifj?
150 [84138/2026(09.11.2026  [(00Y° | |G.D.MALLICK  |GENERAL Oroer Drd- lconrEMeT éifi?
151 (84140/2026(09.11.2026 222235026 L.D.PANDA GENERAL gggéflgfgi éifi?
152 (84142/2026(09.11.2026 222335026 L.D.PANDA GENERAL gggéflgfgi éifi?
153 |84143/2026(09.11.2026 ??;i§35026 CHHABI RANA GENERAL BAIL-2 éifg?
154 184144/2026(09.11.2026 ?2;25;626 B.P.TANGA GENERAL BAIL-1 éif;?
155 |84145/2026(09.11.2026 ?22253;026 A.K.NAYAK GENERAL éif;?
1156 |84147/2026(09.11.2026 |CONTC- IBISWAJIT SAHOO |GENERAL |(Seat




[ 6996/2026 | No-2)
WP (C) - (Seat
157 |84148/202609.11.2026 35490/202¢ |D-BISWAL GENERAL No-2)
WP (C) - (Seat
158 |184149/202609.11.2026 59187/202¢ P-BISWAL GENERAL No-2)
(Seat
WP (C) - WRIT N
159 |184150/202609.11.2026 29166/202¢ P-BISWAL GENERAL BRANCH-3 gg)
(Seat
WP (C) - WRIT
160 |84151/2026/09.11.2026 30362/2026 D.BISWAL GENERAL BRANCH-6 TZ)
(Seat
WP (C) - WRIT -
161 |84152/2026/09.11.2026 30362/2026 D.BISWAL GENERAL BRANCH-6 Tz)
WP (C) - WRIT (Seat
162 184153/2026/09.11.2026 |, 00/ 5q,, D-BISWAL GENERAL BRANCH-2 [No—6)
(Seat
WP (C) - WRIT N
163 184154/2026/09.11.2026 |, 05 5,4 D-BISWAL GENERAL BRANCH-4 Eg)
WP (C) - (Seat
164 184155/2026/09.11.2026 35000 50, MITHUN DAS GENERAL gg;
(Seat
WP (C) - WRIT N
165 184156/2026/09.11.2026 || 15gu/5(,, NARAYANA PADHY GENERAL BRANCH-3 T;)
WP (C) - (Seat
166 |184157/202609.11.2026 28482/2024 N.C.SINHA GENERAL Tg;
WP (C) - (Seat
167 184158/202609.11.2026 | 000 50,5, LILIMA PATRA  |GENERAL Tg;
(Seat
WP (C) - WRIT N
168 |84159/2026(09.11.2026 37558/2025 N.C.SINHA GENERAL BRANCH-7 Tg)
WP (C) - (Seat
169 184160/2026/09.11.2026 |55 .50 50, G.D.MALLICK GENERAL TS;
(Seat
WP (C) - WRIT -
170 |84161/2026(09.11.2026 35091/2026 A.K.MOHANTY GENERAL BRANCH-8 gg)
WP (C) - (seat
171 184162/202609.11.2026 A.K.BISWAL GENERAL No-
9566/2026
39)
(Seat
WP (C) - Order Dtd. N
172 |84163/2026(09.11.2026 36438/2026 R. K. MEHER GENERAL 2026-11-09 gg)
(Seat
WP (C) - WRIT N
173 |84164/2026(09.11.2026 31443/2026 G.D.MALLICK GENERAL BRANCH-3 Ti)
(Seat
WP (C) - WRIT -
174 |84165/2026(09.11.2026 31518/2026 G.D.MALLICK GENERAL BRANCH-3 22)
1175 |84166/2026(09.11.2026  |RSA- [BUDHIRAM DAS |GENERAL Order Dtd. [SECOND  |(Seat




| 394/2012 | 9999-12-31 |APPEAL  |No-3)
WP (C) - (Seat
176 |84167/2026(09.11.2026 21958/2024 B.P.TANGA GENERAL No-3)
CRREV- (Seat
177 |84168/202609.11.2026 544/1999 |K-R-JENA GENERAL No-3)
WP (C) - (Seat
178 |184169/2026/09.11.2026 21752/2024 B.P.TANGA GENERAL No-3)
0oJc- (Seat
179 |84170/2026/09.11.2026 9756/2001 S.BEHERA GENERAL No-3)
WP (C) - (Seat
180 |84172/2026/09.11.2026 28471/2024 N.C.SINHA GENERAL No-3)
0oJc- (Seat
181 |84173/202609.11.2026 9754/2001 |°-BEHERA GENERAL No-3)
WP (C) - (Seat
182 184174/2026109.11.2026 |, o500 /ngyp |J-N.MISHRA GENERAL No-3)
0JC- SUMANTA KU. (Seat
183 |84175/2026/09.11.2026 16133/1997 |SWATN GENERAL No-3)
(Seat
WP (C) - Order Dtd. [WRIT -
184 184176/2026/09.11.2026 |50 nq,p B+ K. DASH GENERAL 2026-09-17 |BRANCH-6 22)
(Seat
WP (C) - WRIT -
185 184177/2026109.11.2026 |0 o0 g5, S+ TRIPATHY GENERAL BRANCH-8 gg)
WP (C) - (Seat
186 184178/2026/09.11.2026 | 5 o g, A-K.MOHANTY GENERAL gg;
WP (C) - SULOCHANA WRIT (Seat
187 [84179/2026(09.11.2026 |50, 00000 lsamo0 GENERAL BRANCH-1 |No-3)
WP (C) - (Seat
188 184180/2026(09.11.2026 23100/2026 B.B.DASH GENERAL No-3)
WP (C) - WRIT (Seat
189 /184181/2026(09.11.2026 11269/2022 N.C.SINHA GENERAL BRANCH-2 No-7)
(Seat
ABLAPL- Order Dtd.
190 184182/2026/09.11.2026 |0 5050 B N. SAHU GENERAL 2026-11-0¢ [BATL-1 28;
WP (C) - (Seat
191 |84183/2026(09.11.2026 08468/2024 N+ C-SINHA GENERAL 28;
(Seat
WP (C) - WRIT -
192 |84184/2026|09.11.2026 23865/2023 N.C.SINHA GENERAL BRANCH-8 gg)
(Seat
ABLAPL- Order Dtd.
193 |84185/2026(09.11.2026 12447/2026 B. N. SAHU GENERAL 2026-11-02 gg;
(Seat
WP (C) - WRIT
194 |184186/2026/09.11.2026 15476/2026 P.K.MISHRA GENERAL BRANCH-3 Ei)
WP (C) - (Seat
195 /84187/2026/09.11.2026 SAMIR BARIK GENERAL No-
5933/2008 51)
ABLAPL- SARBESWAR Order Dtd. (Seat
196 |184221/2026/09.11.2026 12618/2026 |SAHOO GENERAL 2026-11-06 BAIL-1 No-6)




ABLAPL- SARBESWAR Order Dtd. (Seat
197 84222/2026(09.11.2026 [/ fm o0 o (o GENERAL 2026m11 06 [BAIL-L |27
ABLAPL- ASHUTOSH Order Dtd. (Seat
198 |184224/2026/09.11.2026 12676/2026 MOHANTY GENERAL 2026-11-06 BAIL-1 No-5)
ABLAPL- Order Dtd. (Seat
199 |184227/2026/09.11.2026 12603/2026 J.R.NAYAK GENERAL 2026-11-06 No-5)
ABLAPL- ABINASH Order Dtd. (Seat
200 (84229/20261/09.11.2026 10405/2026 SUNDARAY GENERAL 2026-11-06 BAIL-1 No-4)
ABLAPL- PRAKASH KU Order Dtd. (Seat
201 84231/202609.11.2026 |1 o= " o | o GENERAL 02ei1106 Noca)
WP (C) - JYOTIPRAKASH Order Dtd. (Seat
202 (84234/2026(09.11.2026  |1og 3 00, s GENERAL 0990295 Noca)
WRIT (Seat
WP (C) - Order Dtd. |BRANCH -
203 |84236/2026(09.11.2026 | J o7, o, |C.R.NAYAK GENERAL 2027-02-25 | (DIVISION T;O)
BENCH-3)
(Seat
WP (C) - Order Dtd. _
204 [84238/2026(09.11.2026 |J o5 |SARAT DASH GENERAL 20270222 T;O)
(Seat
WP (C) - Order Dtd. N
205 (84239/20261/09.11.2026 36227/2026 C R NAYAK GENERAL 5027-02-22 T;O)
(Seat
WP (C) - Order Dtd. |[WRIT -
206 [84240/2026(09.11.2026 |52 oq,, [P K MOHANTY GENERAL 9025-04-25 |BRANCH-4 23)
WP (C) - Order Dtd EE;ECH (Seat
207 |84241/20261/09.11.2026 16927/2019 P K MOHANTY GENERAL 2025-11-17 |(DIVISION Tg;)
BENCH-1)
(Seat
cMP- Order Dtd. |[WRIT
208 (84242/20261/09.11.2026 921/2016 B DAS GENERAL 2026-10-31 |BRANCH-7 Tg;
WP (C) - M/S.SMT. RAKHT Order Dtd. |[WRIT (Seat
209 184243/2026109.11.2026 1793 /5012 |STKDAR GENERAL 2026-06-25 |BRANCH-4 gg;
WP (C) - Order Dtd giiECH (Seat
210 (84244/20261/09.11.2026 28854/2022 A SAHOO GENERAL 2023-03-14 |(DIVISION Tgé)
BENCH-1)
(Seat
WP (C) - Order Dtd. |WRIT N
211 (84245/2026(09.11.2026 o, " o |S P SAHOO GENERAL 0261104 |BRANCH-4 gg)
WP (C) - Order Dtd QE;ECH (Seat
212 |84246/20261/09.11.2026 14594/2014 B DAS GENERAL 2021-09-21 |(DIVISION Tg;)
BENCH)
(Seat
WP (C) - Order Dtd. N
213 (84247/20261/09.11.2026 9172/2011 B DAS GENERAL 2012-11-05 T84)
(Seat
WP (C) - Order Dtd. |WRIT N
214 |84248/2026/09.11.2026 36233/2026 C R NAYAK GENERAL 2026-11-09 |BRANCH-4 E;)
215 |84249/2026(09.11.2026  [WP (C) - IC R NAYAK GENERAL Order Dtd. |(Seat




36220/2026

2026-11-09 No-
52)
TUKUNA KUMAR
CONTC- MISHRA , Order Dtd. (Seat
216 84250/2026(09.11.2026 |50 0 o | ot GENERAL 02611 08 g;;
S.PANDA
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